$PART- HEARD
| TEM NO 101 COURT NO. 2 SECTION |11 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 1929 COF 2004

STATE OF U.P. & ORS. Appel lant (s)
VERSUS
M S. VAM ORGANI C CHEM CALS LTD. Respondent ( s)

(Wth office report)

Wth CGvil Appeal No.1930 of 2004
(Wth office report)

Cvil Appeal Nos.1931-1932 of 2004
(Wth office report)

Cvil Appeal No.1933 of 2004
(Wth office report)

S LP (O No....... CC 2279/ 2009
(Wth appln.(s) for c/delay in filing SLP and office report)

Cvil Appeal Nos.2810-2938 of 2004
(Wth office report)

Cvil Appeal No.4298 of 2009
(Wth office report)

Cvil Appeal No. 4299 of 2009
(Wth prayer for interimrelief and office report)

Date: 16/02/2010 These Matters were called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.H KAPAD A
HON BLE MR JUSTI CE AFTAB ALAM

For Appell ant(s) Suni | Cupta, Sr. Adv.

S. K. Dwi vedi , AAG

Aar ohi Bhal | a, Adv.
Vandana M shr a, Adv.

Manoj Kumar Dwi vedi, Adv.
Kam endra M shr a, Adv.

Gunnam Venkat eswar a Rao, Adv.
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For Respondent (s) Dhruv Aggarwal , Sr. adv.
Nandi ni Gor e, Adv.
Debmal ya Baner | ee, Adv.
Soni a Ni gam Adv.
Karti k Bhat nagar, Adv.
R N. Karanj awal a, Adv.
Mani k Kar anj awal a, Adv.

Dhruv Aggarwal , Sr. Adv.
Praveen Kumar, Adv.

Rani Chhabr a, Adv.
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Si ddhart ha Chowdhury, Adv.



UPON heari ng counsel

counsel

a. m;

for the respondent

Heard M. Sunil
for the State,
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Mukesh Ver ma, Adv.
Aftab Al am Adv.
Yash Pal Dhingra, Adv.

Kavin Gul ati, Adv.
Rashm Si ngh, Adv.
Ruby Si ngh Ahuj a, Adv.

Manu Nai r, Adv.

Ms. Suresh A Shroff & Co., Advs.

Ashok Kumar Sinha, Adv.

Sudhanshu Goi |, Adv.

B. Vijayal akshm Menon, Adv.

K. R Sasi prabhu, Adv.

Arvi nd Kumar Shar nm, Adv.
Nar esh Kumar, Adv.

B.K. Satija, Adv.
Pravir Kumar Jain, Adv.
E. C. Agrawal a, Adv.
Suruchii Aggarwal , Adv.

Pranod Dayal , Adv.
Ni kunj Dayal , Adv.
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Rupesh Kunar, Adv.

Raj esh Kumar, Adv.

Kri shna Kumar R S., Adv.
K. S. Mahadewan, Adv.

Sanj eev Mal hotra, Adv.
Prakash Kumar Si ngh, Adv.

Jatin Zaveri, Adv.

Shal | y Bhasi n Maheshwari, Adv.

the Court made the follow ng

ORDER

GQupta, |earned senior
from10.35 a.m to 11.40

M. Dhruv Aggarwal, |earned senior counsel

in Cvil Appeal No.1929 of 2004,

from11.40 a.m to 11.50 a.m; and M. Kavin

Gl ati,
Appeal

p. m

| ear ned counsel
No. 2910 of 2004,

for the respondent in Cvil

from11.50 a.m till 12.50

Hear i ng concl uded.

Judgenent

[ T.1.

Raj put ]

reserved.

[ Madhu Saxena ]
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A R-cumP.S. Court Master



